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SHRI C. K. CHANDRAPPAN: It is
high time that Government comes forward
with this Report before the House and
let us have a discussion. In the meatime,
they should assure us that this witch-hunt
going on will be stopped and that they
will not do anything to change the charac-
ter of the Jawaharlal Nehru University.
Thank you.

DR. SUBRAMANIAM SWAMY :
What he says is rather out of the way;
there is no witch-hunt.

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA):  Mr.
Deputy Speaker, Sir the last day of the
week is a day to which both my good
friend Prof. Mavalankar and 1
Yook firward, because, 1 have a
fecling \hat on every such occasion he
reminds us of the role that he plays asa
vigilani hon. Member of the House and

ives us many suggestions  about matters

at we should bring before the House.

As far as the two Bills which he referred
to arc concerned, the Bill on Defection
and the Bill on  Industrial Relations. . .

PROF. P. G. MAVALANKAR
(Gandhlnagar) Not defection, but
Anti-defction Bill.

SHR] RAVINDRA VARMA : My,
hon. fiiend, being a Professor, under-
stands, that when I say Bill on  Defec-
ton, it does not m-an for defection. but
it is the anti-def-ction Bill. He is well
aware of it. But sometimes he is not
merely n professor: but he also reminds
us of the role of th+ nischievous student!
As far ai both thes~ Bills are concerned,
Governnient believes that it will be posai-
ble for us to introduce them  before the
end of the session. Then, my friend
Mr. Lakkappa referred to some problems
he has about rrilignment. 1 do not
think I am called upon to to give him
any answer or advice.  Then, Sir, my
good frirnd Mr. M valankar also  refer-
red to telephone facilities in urban coglo-
merations. These - *marks of his will be
conveved to the Minister of Communi-

cations, as he wart
note of the commen
made on pensions.
Mr. Chundrappan
of those who admir
much. T have to-'
sion to admire hisi
with which he ca
bring b-fore the 1
are uppermost in b+
abo it tn-day’s ne
me f-cl that T w -

I have taken due
that my hon. friend
“In the question that
ised, Sir, I am one
1is contributions very
-also had the ncca-
~-nuity, the ir g nuity
‘15 any occasion to
se any subj cr that
vind.  His r marks
vopers  almoc made

! stening to scnone

reading the “Stop "ress’ news. 1 have

nothing more to ac'c
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MR. DEPUTY-SPEAKER : Mr.
Varma, you can move the motion now.

xx1' 16 hrs.
BUSINESS ADVISORY COMMITTEE.
TWENTY-SECOND REFORT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHR1 RAVINDRA VARMA) : L
beg to move :

**That this House do agree with the
Twenty-sccond  Report of the
Business Advisory Ccemmittee
presented to the House on the
11th August, 1978."”

MR. DEPUTY-SPEAKER : The
question is :

“*That this House do agree with the
Twenty-second  Report of the
Business  Advisory  Committec.
presented to the House on the
11th August, 1978.""

The motion was adopted.

MR. DEPUTY-SPEAKER :  Now

discussion under rule 193.

st JuER () @ wTAAT I9reme
qgRA, A~ SIGZFTART § AT @Y ar

g & eafav za-w faqz & zvew fagr o )

11°17 hrs.

DISCUSSION RE: ANNUAL RAVAG-
ES OF FLOODS IN VARIOUS PARTS
OF THE COUNTRY

SHRI PURNANARAYAN SINHA
(Tezpur) @ Sir, 1 beg to raise a discus-
sion on the annual ravages of floods in
various parts of the country.

Sir, it is with a grcat amount of regret
that I have to mention before the hon.
Members of the House of the calamities
which have beecn perpetrated by the two
rivers of India, viz. Ganga and Brahma-
putra, perennially, from ycar to year for
the last 50 years. The present picture,
in 1978, is this :

In Assam, the Brahmaputra and its
tributaries breached at 19 places, flooded
2: 29 lakh hectares, aflccting a_popula-
tion of 2 lakhs in 440 villages. They de-
stroyed o- 19 hectare of jute and paddy
crops. Officially 2 lives were lost, im
additien to some heac - of cattle.
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In Bihar, the Adhwara gri of rives
Bagmati Punpun and Kosi affected the

districts of Champaran, Sitamarhi,
Muzaffarpur, Samastipur, Monghyr,
Sahrsa, Darbhanga and ttiah;  they

flooded 5- 17 hectares, affecting go lakhs
of population, damaging cro over
1° 70 hectares, valued at Rs.12: 58 1 khs.
24.000 families were uprooted, because
of d ge to their h Public  uti-
lities worth Rs. o- 47 lakhs were damaged
and 27 human lives and 4 heads of cattle
were lost, according to Government re-
ports.

In Rajasthan, the districts of Jhun-
jhunu, Sikar, Churu, Bharatpur, Alwar
Jaipur, Bikaner and Sri Ganga Nagar
were flooded, damaging crops over 2-81
lakhs hectares, affecting 75,000 people,
91.000 houses and  taking 61 human
lives—all worth Rs. 5 crores.

In Uttar Pradesh. Ghagra and Rapti
in castern UP flooded Gonda, Basti,
Baharich and Gorakhpur affecting 8100
villages with 37 lakh people were affected
and crops over 12'55 hectares were
damaged and 116 humanlives and 284
heads of cattle were lost. Totaldamage
is estimated  at Rs. 10 crores.

These are all official figures. Govern-
ment's preliminary reports indicate that
upto 31-7-1978, 273 46 lakhs hectares of
arca was affected, involving 72-7 lalkh:
of people. and crops over 1-go hectares
were damaged and public utilities worth
Rs. qo-n53 lakhs were damaged. And
there was a loss of 203 human lives and
820 heads  of cattle.

‘These are the official figures. Non-
official figurcs had been discussed in this
House carlier, and in the other House
also. We find that in Assam more than
7 lives had been lost and 450 heads of
cattle perished ; nearly 200 lives were
lost in U.P. and 138 lives in Bihar, 63 to

o in Rajasthan. A total of 750 human
ives and 43,000 heads of cattle are being
lost every year in floods in India.

The latest news this morning is that
Ganga and Ram Ganga have also crossed
the danger mark and the western U.P.
districts of Saharanpur and Uttar
Kashi are in danger and army has been
called out to take up rescue operations.
It has been stated that both Assam and
Bihar have not asked for any money for
relief measures  whereas U.P. had asked
for Rs. 50 crores. With the consent of
the Chief Minister of Assam as far back
as June, I sent a telegram to the Prime
Minister for Rs. 6olakhsfor distribution
as relief and for plugging some breaches

SRAVANA 21, 1900 (SAKA)

‘suffering from floods.
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in Asam. I come to understand that
the State Government have not officially
scnt any communication. The hon.
Minister of State, Shri Bhanu Pratap
Singh, stated in the other House that;
Rs. 633 crores were spent in 30 ycars
and that this government will spend Rs.
680 croresin the nextfive years. InIndia
25 million hectares will be affected by
flood every year of whichd37'5 per cent
area is protected by flood control work:
and the government proposes to raise it
to 50 per cent in the coming five years.
Considering the flo situation
and whatever discussions that have taken

lace in this House and in the other

ouse and also what the government
proposes to do, this has to be considered
as grave.

In the meanwhile, I have some
knowledge of what has been happening
and I could say from the records thatin
the last 48 years, thirteen committees,
expert committees and central investiga-
tion teams were sent to the Northeastern
areas to assess the extent of damage. In
1929 the Government of India flood
enquiry committec suggested that the
river Brahmaputra should be dredged.
in order to deepen it so that all the water
that floows down from China would be
drained outinto the Bay of Bengal. Later.
one manrMazumdar Committce suggested
multipurpose  moderation dam in some
rivers including Brahmaputra. In
1958 the Central Government Committee
had approved construction of dams.
The Ministers’ Committee in 1964 also
approved the construction of dams to hold
the waters of rivers Brahmaputra,
Dechang and Subansiri in order to check
thefloods. In1g70two foreigners, W.A.
Stuff and H.E. Weller suggested erection
of multi-purpose water reservoirs at the
roots of Dehang and Subansiri in Upper
Assam. In Dchang there should be a
700 feet high dam holding 20 million
cubic fcet of water to generate 4000
megawatt hydel power and in Subansiri
the dam should be 500 feet high to hold
15 million cubic feet water to generate
2500 megawatthydelpower. In 1977-78
one expert Committee followed the visit
of Irrigation Minister Shri Barnala in a
helicopter. The total number of teams so
far sent to assess flood damagesand messure
to be adopted are thirteen in number i1
the last 48 years of our national existence
As you know,
the bed of the river Brabhmaputra was
shallowed down by the earthquzke in
1950 which shook ali eastern Assam.
From Sadiya downwards up to Daubri
the river became shallow. So, every year
the water spreads into the banks and there
occurs so much damage. I am only giving
rough figures of the damages caused last
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year. According to this comprehensive;
report prepared from the Government
statements, 145 lives were lost, 21,35,533
Ppeople were affected over 7,951°80 sq.
km. damaging crops standing over at
least 2,22,081°62 hectares valued at Rs.
20,14,27598. Residential houses of an
estimated value of Rs. 93,42,634 and
public utilities valued at Rs. 38,39,663
were destroyed in the floods that
passed over Assam in 1977. The extent
of damages caused in Bihar and U.P.
may be better estimated by Members from
those States who have a  first.-hand
knowledge of their own States. Last
Yearin Assam all the 20 sub-divisionswere
affected, 17 by the river Brahmaputra and
g by the river Barak in Cachar.

Whatis Assam 2 You move along the
mid-stream of Brahmaputra and stretch
your hands. On either side lies the whole
of Assam, with allits resources from paddy
to crude oil and natural gas, with all its
ancient culture. Assam is full of natural
resources. It pays about Rs. soc0
crores of revenue directly and indirectly
to therest of India and the Indian Govern-
ment every year. But Assam is Dbeing
perennially damaged by floods. ‘[he
greatest river is land of the world, Majuli.
which is the seat of Assamese  Vaishnav
culture, is being eroded from year 1o
year. What is left now is only about
50 °, of what was originally there. The
Satra is the place where our gurus and
religious preceptors live it is the centre
of Sanskrit education and religous educa-
tion. But in fraction it has been dispersed
here and there all over the State because
of the erosions caused by floods. The
river Brahmaputra is about 2880 km. long,
of which goo km flow through Indian
territory before it enters Bangladesh.
Including the major earthquakes of 1897
and 1950, there have been 471 earthquakes
over the last 8o years in Assam. Of
these, the earthquakes in 1897 and 1950
were the worst which caused extensive
damages to lives and proporties. There-
fore,this riverhasto be tamed. Something
Tnust be done to check the floods which
cause 30 much damage every year not
only in Assam butin other parts of North
India. Wehave all the time been asking
the Government to take some measures.
What are the measures which have
been indicated ? I am not stating some-
thing on my own, butI am only borrowing
whatever statements have been made by
the Government. Mr Bhanu Pratap
Singh said in the Lok Sabha :

‘““Whatever figures of loss had been
iven they were received. from the
tate Governments because the

Central Government has no
agency other than the State
‘Governments to collect ne cessary
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information about loss caused by
floods. There is no doubt that
there have been huge loss of
lifc and property caused by
these floods. The main reason
for it was that floods came
suddenly in the third week of
July and people did not get any
time to evacuate their stock of
foodgrains.

However, the loss caused by floods
could not be minimised. The
information and statistics regar-
ding that loss was based on
the information and statistics
supplied by the State Govern-
ments.

Our Government had made an
endeavour to tackle this problem
with the cooperation of Nepal
Government. During our Prime
Minister’s last visit to Nepal, it
had been accepted in principle
thatboth the Governments would
jointly takemeasuresto formulate
flood control schemes. Those
schemes were now under pre-
paration, butthey would certainly
take some time"’.

And in the other House, thesame minis-
ter has stated :

“‘According to that scheme Com-
mittees had been set up. The
engineers and experts of both
the countries were finalising the
schemes. Sinceit was aninter-
national plan and for that wc
would have to provide electric

ower and it would take time
or its completion”. The Minis-
ters assured that there would be
no delay in the work on account
of finance and as soon as the
survey work was completed and
their blue prints were ready the
work would start....He further
stated :

‘‘Regarding the Brahmaputra, the
work would be completed soon.
A Bill had been prepared and
sent to the States concerned for
their comments. The final
decision of the State had been
received on 17th July..”.

“Regarding the Ganga-Cauvery

national grid..".

Now in summarising what the Govern-
menthassaid, theGovernmentisinterested
in arriving at a cordial, I should say,
understanding or  agreement  with
Bangladesh, to keep Bangladesh river
waters flowing all the year round. Bangla-
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desh depends entirely on the Ganga Basin
and the water that flowed down by Ganga
into Bangladesh. Bangladesh wants to
have gond relations with Nepal and so it
‘wants to finalise these schemes with Nepal
Government so far as Ganga and is
tributaries are concerned. Banglade:h
does not very much depend on the water
of Brahmaputra and as it nautrally
flows down into Bangladesh. they can
utilise it in whatever way they like

Therefore. I would speak with a great
amount of vehemance against the steps
taken by the Government of India so
far as the control of Brahmaputra is
concerned.  We have at the same tine
to consider that Brahinaputra flows from
Manasarover in Tibet and China and
unless the river iz controlled somewhere
in China or in the hills, it will not be
possible to check the floods that comes
cvery year and takes a heavy toll of life.
On an average, 750 lives are taken cvery
year by the floods in India and 43.000
hcads of cattles perish as I said earlier.
Considering the extensive damage that
is caused every vear. could our Govern-
ment sleep over the subject ? Could
they show us the example of dav dreaming
that there will be a girdle of canal, all
over the country. Somebodv suggested
thatin ordr t check floods coming down
to the plains, there should be a  deep
cannal allround the Himalayan foothills.
in order to allow the water to flow down
sea Rajasthan to Cauvery and then on
to South and then come back to Bay of
Bengal. This is a day-dream and it will
cost crores of rupees, if at allitis possible
and it will take scores of years and decades
will pass by before the results are seen.
So, our Government must not sleep over
such day dreaming projects as Ganga-
Cauvery Link Project orgirdlesallover the
country, as was planned by some engincer.

One ex-Minister—while he was —
Minister, he did not take up any plan or
project—after he was turned out of the
Cabinet, he is Mr VKRV Rao—he pub-
lished a book in which he encouraged
such a girdle all over the country in
order to check floods and guarantee the
flow of water in every river all the year
round. It is a pious wish and wishful
thinking. I do not believe that will come
upin ourlifetime,in the lifetime of most
of the hon. Members, of this House.

I want that something concrete should
be done. I come from a State viz.,
Auam the greatest problem of which is
flgods. It is from Brahmaputra. When
I went to take my bath in Brahmaputra,
I was taught to recite this sloka :

SRAVANA 21, 1900 (SAKA)
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IR WE 1T T AT ATRAY: AR,
oY A ag Sifed @ g7
As I have bezen reciting this sloka I
consider it a river of my virtue, a river
of my dharma, a river of my mosha. But
it has proved to be a river of my sorrow,
parennial sorrow. From Brahmaputra,
it has now come to GGanga :

A1 Tae7 ardwegAsTSA fagemfady,
4 afafr fasara g & g2 av=gar

SThie=it has hccomcrqqqqﬁqﬁ Ttisex-
tea 1y its ravages upto Ramganga, Uttar
Kuihi 1a |l Bhazirathi. It has taken a tur-
bulent form and it has been  causing
extensive damage.

I would urge upon the Government and
also upon this House to take some urgent
concrete steps to control the flood situation
in the country. All the information that
is available is not atmy command at the
moment in respect of other States. But
coming from Assam as I do, I appeal to
the Governmentifitis necessary, we could
go to the World Bank, to the UNO for
help. This is an international problem.
It concerns China, it concerns India;
it concerns Bangladesh. It is an inter-
national question. We have been
sending our delegations to the UNO to
address it on different subject s but not
on this subject of floods which has been
causing so much of damage every year
to our people, taking a heavy tool of
precious lives of people and also of valuable
cattle and causing loss of property. The
deep-set villages as cultural centres of the
Assamese civilisation are being croded
and engulfed by the river Brahmaputra
from year to year.

The fine old city of Dibrugarh is nowhere
on the surface. Itis in the mid-stream.
It has to be shifted miles downwards to the
south in order to be located in temporary
sheds. That is what is happening. My
coastituency of Tezpur has got hills on the
banks of the river Brahmaputra. Itwill
be split into two by the Channels of
Brahmaputra unless some steps are taken
immediately to check the floods.

So, I would humbly request the Govern-
ment not to slecp over this matter but to
take some concrete measures. I would
urge upon the Government to do some-
thing about it not only in Assam but also
in Bihar and other flood-aflected States.

I understand—I have not seen it—in
China, they have harnessed all the hill
rivers by constructing small chains of
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hydel projects. They have created
enough power. Each hydel project is
independent of the other due to overhead
links, if one project fails, the other project
continues to supply power. That gives
an unending supply of power. There ‘s
an acute shortage of power in West
Bengal. They are a-king for more power.
There is shortage of electricity. If this
power is created in the Ganga basin, in
hill rivers from Nepal or hill rivers frcm
the Himalayas in Assam, there will be an
abundant supply of power in the ecastern
partsof India and it will be able to supply
power to northern parts of India between
Asmam to Delhi.

In the end, I again submit and urge
upon the Government not to sleep over
the matter and to take urgent steps to
harness all the resources at their disposal
in order to check floods, and save the
precious lives of the people, the valuabe
cattle and the loss of property.

SHRI H. I.. PATWARY (Mangal
das) : [ would like to draw attention
of the House to thefact that Brahmaputra
is a female river and all the others are
female rivers.

e wrgfea fermnt (qroe) - IaTeas
wgrEg, & g fF e 7 q@ M faar
g I AFH AT AT T AT TAATAAEIA
a1 WE IWF AU F O F MEA T aE

ELET i

I A | & ag A ¢ oy e
aTFA g £ vﬁmﬁwﬁﬂr‘rﬁ in
w7 ol ¥ qEd AR A &7AY E, Fga
TFAH qZATAIR | FT AT QL ZM A aFqaA
7.4 fafrga dweT SR 9@ & gArf aAg e
& W T £ g7 F ATGAT WY ARAH ZI
f& AFFaeiraqd so9T@Ez g - fafa-
T FFOQAE I YETE A OurFeEA
qT oA R g AW TAAN IEA M
WA TN WER AR TEREa ¢
F gETar A femoTaFar | 47 ATG-
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MM T e @ Py FTATA AR,
FY IV & T & qTAT AL A § AT
TFE grar g |

TH AAT & w9 93W &A1Y & SATTAL wgh
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t v foa & s @ weal @ w1
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MR DZIPUTY-SPEAKER : Mr.
Saszy Narain, you mast know that the lady
i5 sp2acing for the first time in the House
arl tasce is a tralition that we do not
disturb tas mhiiden spcech of anybody.

SHRIIMATI PARVATI KRISHNAN
{Coimbator) : Such a senior
M:nd:c sha'l kasw it

SHRI M. SATYANVARAYAN RAO
(Kearimnazar) : It shows that the
M aister has n» work in the Rail Bhavan.

aw@ Wzfaar f-:uf : o wANg
I R, § R ¥ 37C 15 TsEw AmAr
agft wrgdr g, faar :ﬁ--famn FITAES
gl sz IEAT § AfwT & am & nx a0
F3T0 wr’-ﬂ gfF a7 FrEmT @1y A Ay
117 ﬂaa'ﬁz T 7z TIAF B LI FAM
mfzv, 37 ITHR =Trzar Tz 0 wow A
XM F S AT § IFIAHA W @
21 1% fadid @z T At AL WEF A
FAH W &N gaT AT F3 I3 W
wifae ITN aAgL AZATCE TATT
®T A R T I AIAAC Y A(AY, AV ZA
QA & FI AFY 91 wf A ww AN
femraar ) faNr 197 2w F I F Oon
ferddma @ oYT %A Fry FATT T
381 fewas frar ar fF 3z 310 afge 20fw
R T 39T 93w _#1 33 faam o e1eq
g A T THFIT O &, ITH TIART FT &1
FAN w=qaY &1 47 NI g1 AT IAF )
FAT 1T @9 WG AR AT QR AAEA
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MR. DEPUTY SPEAKER : Dr.
Ramji Singh, let me remind you that
there are several speakers who want to
take part in the trebatc. Therefore, I
will restrict it to 10 minutes per speaker.
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Flo>d control forms part of the State
sector. And, therefore, the initiation,
formulation and implementation of flood
control schemes is the responsibility of
the State Government.
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SHRI BEDABRATA BARUA

(Kaliabor) : There have been reports
of floods from all over the North of this
country-from Delhi to Assam. But
because of my speccial knowledge about
my State—I cannot claim the same
knowledge about other States—I will
try to confine myself entirely to my
State.

‘Tais morning's necwspapers have re-
ported floods in various parts of the
country—'n my State and other States.
The= Parvatia Mauja sub-division of the
Jorhat division has been inundated. 6
villages have been inundated. Jorhat,
which is one of the most decent and
beautiful towns in the whole country,
wasreduced only last year, to a cess-pool of
muddy waters. The floods there are a
normil featuce. Normally they do not
do much harm, excepting of course
manuring the area and supplying us
fish. But it has assumed a massive
character this year and has ruined men
ani cattle, as also households.  There
has b==n s)>liation of the soil, due to
sa[lld bing deposited over the fertile
soil.

They come very regularly to my
State; sometimes they come in  more
devastatingly than at other times ;
sometimes it i$ mor¢; sometimes it is
less. Thisis the problem of Brahmaputra
and its 3 tributaries. Why ? There is
so much rain fall and the river is shallow.
It is not the mischief of Brahmaputra ;
this mischief the Brahmaputra tries to
stave off but bzing too shallow it is not
able to stave off. This is a vast drain,
the Brahmaputra. Due to heavy
rains over the Himalayas, around the
Himalayas in the south, in the hills of
Assam, Meghalaya and Nagaland,
there is so much of water it is not only
water drained from my state but also
waters drained from outside my state,
from all the states of Northeastern India,
all those waters find their way into the
Brahmaputra. The Brahmaputra s
more than the Mississipi, a state like the
United States solved the problem. Of
course this problem is even morc com-
plicated, experts have said that this
problem is more complicated because
the Brahnaputra has got steep gradients ;
there is a lot of silting which Mississipi
did not have. Then Assam happens
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to be in the seizmic, earthquake area.
Since 1952 the national policy had been
to build embankments. The 1950-51
earthquake had raised the surface of the
water. The embakments have to be
raised. There is a lot of silting. There
has been no understanding of the other
problem, erosion problem. Hundreds
of square miles of Assam’s good soil is
oing under Brahmaputra. This can
c stopped if resources were available
and if dreclging could be done. I know
it is not entirly Centre’s fault ; the
Assam Government had not been able to
usc the dredgers properly ; I am sorry
about it. But two dredgers are not
enough. Dredging is important if erosion
has to be stopped. I believe in this
theorv that more than protection work,
dredging could stop erosion by dredging
away the islands that obstruct the water
current and makes it strike against the
bank. But not even a plan has been
made, not even astudy has been made
about our problems.

SHRI DINEN BHATTACHARYA
(Serampore) : During the last 30
years ?

SHRI BEDABRATA BARUA : I
blame the Central Government, not
that I try tosave the Central Government
that existed. The previous  Govern-
ment at least did something ; it promised
the Brahmpaputra Commission and the
Brahmaputra  Control Board Project.
It proposed a Billl. It did something ;
it went on doing something. Unfor-
tunately the previouus government as
well as this government are only opposed
to providing finances. The history of
the Bill had been described. Since
you have told Members not to take
morc than ten minutes, I do not want to
repeat it. A modified Bill was brought.
That was done by the previous govern-
ment. But the present government has
imposed the silence of the grave over
this problem in the last one and half
years ; nothing is heard about it, nothing
has been done ; no advance step had been
taken. Assam is thought to be not
cven important enough to get the august
attention of this government. That is
what I seriously object to. Money is
the issue. Why cannot you provide
money ? River comes from China;
waters from different states come. Itisa
soluble problem. If the river of Sorrow
could be trained, why can not the Brahma-
putra be trained ? When my state is
concerned, somchow the problem be-
comes different. There are national
highways on which the Central Govern-
ment will spend money. For national
railways, funds are provided by the
Central Government. But when it
comes to national waterways, even a
decision that there should be a national
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waterway for Brabmaputra or Ganga is
not taken. When it comes to backwad
areas and Assam, even the decision is
not taken. For other things, any
amount of funds can be provided. For
electrification, for railways, ectc. any
amount of funds are provided. For
heaven’s sake, plecase at least constitute
the Board and start work on the master
plan. Some plan must be there. The
House will be surprised to know that all
this talk ahout Brahmaputra has not led
even to a master plan. The pen has
not b=en put on paper. Therc has
bzen no plan even to study this problem.
I am not saying about solution. Not
even the study has been started on the
basis that certain disputes have been

raised. Assam pro.ides hundreds of
crores of rupees in foreign cxchange and
by way of central excise. But we do not

get anything. We get no income-tax
bzcause our companies are registered
outside Assam. In regard to finances,
we are not at the receiving end.  Always
a dispute is  provoked. hen they want
to scuttle a project, they will provoke a
dispute. We have got used to this.
If 1t is a case of a B. G. line in Assam,
they will say whether you want a bridge
here or not ; they will try to put forward
alternative proposals so that Members
from Assam may be divided. But since
they refuse to be divided, thc Gover-
meant will proceed at a very slow pace
and probably in 30 years they would not
complete it. Similarly, in regard to
the paper mill, they started a dispute.
The Assam Government is not very
advanced and it cannot tackle these
problems alone. If there is a some
disturbances in Manipur, within 30
minutes the army will reach there.
But if therc has to be a study of the flood
situation in Assam, in 30 ycars you
cannot do it !

Brahmaputra will have to be dredged,
deepened  and channelised. Three is
vast waste of land. In some places it
is 6 miles wide which can be reduced to
one mile if the channel is made deep.
If somebody applies his mind. Silting
has to be stopped. A conference of the
Chief Ministers of the north-eastern
region must be called by the Minister.
There must be a limit put on deforesta-
tion. Reservoirs have to be created.
I hope the Government will considder
this problem with theurgency it deserves.
Assam has suffered from floods peren-
nially and it has become worse every
year. The problem has gone beyond
the capacity of the Government of Assam.
You have given a loan of Rs. 100 crores
to Assam with no effect. Any money
spent by the Centrc has been considered
as loan. Out of Rs. 100 crores, every year
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SHRI SURATH BAHADUR SHAH
(Kheri) : Mr. Deputy Speaker, Sir,

it is useless to shed crocodile tears. Year

after year, the same .c_alamit , the same
danger and the repetition of the same
shedding of crocodile tears.

Sir, floods in our country have become
a perennial problem and a  serious
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thought has to be given to this problem.
It requirés a long-term scheme. I do
not know what happened to the previous
schemes. Sir, when I was in school,
the gecography class teacher used to
ask us a qustion, “ What do you call
‘ The sorrow of China’’’ ? You know,
Sir, it was the river Whong Ho. Sir,
China got its freedom two years later
than us. That ‘Sorrow of China’ has
disapprared but this sorrow of India
perpetuated for 30 years by the Congress
and Madam Gandhi’s rule has kept us
where we were. This shows that we
have not paid any attention to this very
serious problem.

It is not a question of relief. Itisnota
question of giving a few boxes of matches
or candlesticks or gram to those who are
in distress. Itis a question of not allow-
ing the situation to arise and that can
only be possible when you have a long-
term scheme.

There was a scheme made out which
was known as the Flood-Commission.
It was constituted under the Chairman-
ship of Shri Jaisukhlal Hathi. The result
of which is onlv known to either the
Congressmen of the past or to God.
We never knew what happened of it.

Now comes the question of calamities
due to floods. . .... (Interruptions) That
is why I am drawing the attention of
the hon. Members that it is not a question
of paying any lip sympathies or giving
some relief. What is wanted is a long-
term scheme in order to eradicate com-
pletely the yearly occurrence of floods in
our rivers. Sir, it is not a question of
helping the people. Once they arein
distress, that has to be done. Butitisa
question of eradicating the menace of
flood scourge altogether. The  hon.
member  from  Bhagalpur very rightly
said that it is on account of the silting,
cutting of trees in the catchment areas
and distribution of small pieces of land.
This not only makes the land holding
more and more uneconomical but also
results in more and more deforestation.
Our land laws are such that the people
want to cut trees and sell them and the
land and thereby earn money as quickly
as possible. (Interruptions). We have
finished withthe landlords already.

Coming to silting of rivers, I would say
that crores and crores of rupees arc
spent on dams. They are built un-
scientifically and recklessly. Canals are
made by Engineers with no regard to the
drainage Act. There is an act called
as the North-India Canal Drainage
Act but not much attention was paid to
this at all. Money is used not for the
floods. It is drained into the floods.
It goes to the contractors, to the over-
seers and to the engincers. Of course,
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a little of it also goes to the labourers
and daily wage carners. Why little ?
Because false rosters are prepared. If
200 people are shown as working and
money might have been given to half of
those shown in the rosters. The rest
of it is distributed among all the others.

Very little money is spent on dredging.
Thney will say that it is very costly as
the machine costs a lot. But, it is better
to buy machines for the dredging because
that will serve two purposes—it will
deepen the channel and the mud may be
us>d for raising the natural bunds. Sir,
the river does not flow straight. It is
not like building a bund in Lucknow.
The rivers flow zig zig. So our bunds
are also zig zig.

Y »u will see that most of the ravages of
floods are on account of the breaking of
th= bundhs. Why ? Because they arc
mads unscientifically and wrecklessly.
So much of money is bezing poured on
floods everyyear. If you buy dredging
machines, they will serve both the pur-
pises —they will serve the purpose of
d-ep=ning of the channels and the mud
will also help inerecting the bunds.

O silting, you will notice that most
of the ravages of floods that are taking
place in India. Floods used to take
place formerly also the frequency has
increased within the last filty or sixty
years. But the effect was not so much
formerly. Why ? Because of the ex-
panse of area ; now the roadbuilding is
haphazard and drainage is bad as a
result of haphazard roadbuilding.

If you say anything to the great tech-
nologists they say that it is a slur on their
intelligence if anything is said about the
canal building. But the fact remains
that it is not so. You will notice that
in the railway lines, the breath is not so
much. That is because the culverts and
bridges are at the proper places. 1he
result is that there is no water logging.

MR. DEPUTY SPEAKER : Your
time is up.

SHRI SURATH BAHADUR SHAH :
I would request you to give me a few
minutes because I speak very rarely.

MR. DEPUTY SPEAKER : I can-
not give you time on this. I shall allow
you two more minutes.

SHRI SURATH BAHADUR SHAH :
I am finishing in two minutes. My hon.
friend from Bhagalpur had given a des-
criptive picture, so I have very little left
to say. But the question is that it should
be done.
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Now, Sir, I was reminded from that
side that it is the tradition of the House
that a maiden speech should not be dis-
turbed. I think it should b= maintained.
But it is also a tradition that once you
take part in a debate you have got to sit
and listen to what others say. I am
sorry that the hon. member from Azam-
garh and the President of the U. P.
Congress just blurted out something and
disappeared.

SHRIU VASANT SATHE (Akola) :
H: is not correct. That applies only to
the Mover of a particular Resolution.

SHRI SURATH BAHADUR SHAH :
I know Parliam=ntary etiquette Mr.
Sathe. So, don't try to teach me.

AN HON. MEMBER : Why disturb
a maidsn spzech ?

SHRI VASANAT SATHE : He is
also a maiden......

MR.DEPUTY SPEAKFR : Hcisnot
a maiiden but he is making a maiden
speech.

St g TR am@: (9gW ) 0 AW
g gfe agi g A% FIFT 9T AE
T IT A gAY § WX aww
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*DR. P. V. PERIASAMY (Krishna-
giri) :  Hon. Mr. Deputy Speaker,
Sir, I am very grateful to you for giving
me an opportunity to participate on
behalf of my party the All India Anna
Dravida Munnetra Kazhagam in the
discussion on the prevalent flood situation
in the country.

Floods in our country are not a rare
phenomenon but a recurring one year
after year. Fervent appeals and pas-
sionate pleas are made on the floor of
this House about the relief measures to be
adopted for the flood-afflicted people.
The newspapers flash the Ministers
looking down from their planes at the
flood havoc on the earth, but never
feature the pitiable plight of the suffering
people. In the northern parts of the
country 40% of the cultivable area is
inundated by the swirling flood-waters and
in the sourhtern States 609, of the culti-
vable area is affiicted by drought. Per-
haps our country alone is the victim of
this twin problem of floods and drought
and that too year after year.

The rivers of warship bzcomes rivers of
woz, converting places of religious im-
portance into spots for the last rites of
those drowned in their floods. It is
estimated that the annual loss on
account of floods is of the order of
Rs. 1800 crores to foodgrains alone,
besides the destruction of farmers’ pro-
perties, their  cattle etc. The after-
effect of floods is also considerable. The
drinking water gets contaminated, which
spreads virus diseases like jaundice,
typhoid, malaria etc. The sacred places
like Banaras, Allahabad etc. on the banks
of rivers, which are visited by the pecople
from all over the country, become vitiated.
They become a vast cremation ground.
The people who go to wash their sins in
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these rivers are themselves washed away
b{ the flood-currents. This narration
of untold miseries of the masses subjected
to the future fury of nature is not, as I
said before, new to this House. Yet
we are compelled to refer to them because
of the inadequate stcps taken by the
Government to avert such recurring cala-
mities and also because of the abscnce of
a well-planned plan of action in this
regard. Here it is relevant to menticn
that every one is ready to share the
naturc’s bountics but none is prepared to
bear the brunt of nature’sfrown and fury
except our people in the rural areas ¢n-
gaged in the noble task of feeding the
entire nation. The farmers are left
alone to fend for themselves in this hour
of crisis.

The Government have invested enor-
mous amounts in industrics but they
have not gencrated enough employment
opportunities, excepting for those near
and dear ones of the industrialists. If
there is fire or theft in the industry,
there is the insurance facility from which
they get back their money. If fatal
accidents take place cither in air travel
or in train journey, compensation is
paid to the dependents of victims. But
there is no such facility for the farmers
who lose their crops in floods. Their
dependents do not get monetary assistance
from any source if their bread-winners
are drowned in floods. There is no crop
insurance facility for them. As you
have multiple financial institutions which
supplement and augment the needs of
the industrialists, unfortunately there is
not even one high-level financial institu-
tion to exclusively help agriculture in
the country. though agriculture is the
main-stay of the country, and it alone
can generate enough employment oppor-
tunities for ever-increasing population
of the country. If only the Government
had implemented flood-control schemes
which would have saved by now thou-
sands of crores of rupees lost in floods,
if only the Government had invested
50% of what they have done in the
industries in agriculture, by now we
would have become the premier food-
grains producing nation in the world.
You know, Sir, that several hundred
crores of foreign currency are invested in
industrics, which have only helped the
rich to become richer. For want of
massive investment in agriculture, the
poor has become pauper during the past
three decades. While the net national
product has gone up, the per capita
income of the agriculturist has declind.
The people who feed the nation are not
getting enough to feed themselves, to
clothe themselves and to protect them-

#The original speech was delivered in Tamil.
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schhes and their family from sun and
showers. It is really unfortunate that
we have not been able to wipe out the
tears of starving children, men and
women in the country.

Here, 1T would like to point that in
Russia even desert has been made into a
vast fertile field yiclding tonnes and
tonnes of foodgrains. Today Russia
heads the comity of nations in the matter
of food production. If such impossible
things can be done in this modern world,
imagine what our farmers can do if
they are helped financially and techni-
cally, Indian nation would be the
world’s granary.

I suggest that the Government of
India, as has been pointed out by my
leader Puratchi Thalaivar M. G. R.,
the Chief Minister of Tamil Nadu, must
formulate a programme of action includ-
ing crop insurance facility for our far-
mers, so that they are saved from ravages
of flood. All the rivers must be na-
tionalised. In fact, the unresolved inter-
State river water disputes have aggra-
vated the flood havoc. The mighty
river Ganga must be linked with magna-
nimous river Cauvery. If this scheme is
taken up for implementation, it will
not revolutionise  India’s  agricultural
cconomy but also gencrate employment
opportunitics for the millions of our
unemployedin the country. Ifthe Janata
Government wants to cradicate unem-
ployment in the country within a decade.
this Ganga-Cauvery link-up scheme
must be taken up for implementation.
If it is nccessary, the Government must
seek international financial assistance for
this scheme. The North will be saved
of flood and the South from drought.
when Ganga is linked up with Cauvery.

Our hon. Minister of Agriculture, Shri
Barnala, hails from an agriculturist’s
family and he knows that agricultural ad-
vancement alone will eliminate the gnaw-
ing poverty from our country. I am surc
that during his tenure of office as the
Agriculture Minister he will earn the
gratitude of all the people of the country,
and also that of the future generations
by taking steps to implement Ganga-
Cauvery link up scheme. 1 hope that the
Janata Government, which swears by the
welfare of the people, will give due im-
portance to flood-control schemes, which
will in turn augment our agricultural yield
and which will help in raising the living
standards of our farmers in the country.
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SHRI HARIKESH BAHADUR
(Gorakhpur) : T'hercare many members
who want to speak; therefore ecach
Member should be given five minutes.

MR. DEPUTY-SPEAKER : If the
Housec agrees, we can have a time limit
of five minutes for each Member.

! T frard (@A )
WY qg AT F AT § IASI AT QAN T
g7 fagr s

IR WP : Hw g 5, 5 faAe
1 quz faq smaem

SHRI K.A. RAJAN (Trichur): Devasta-
ting floods arerecurring every year in our
country creating a lot of calamaties and
unsettlement and uprooting families. My
suggestion regarding this particular pro-
blem is there is lack of integrated national
approach on the question of floods. Most
Members who have spoken have clearly
and claborately dealt with the miseries
people suffered in their respective areas
and I nced not repeat the horror caused
by the floods in U.P., Bihar and Assam
where every year lakhs of families
are uprooted. Almost every year
a lot of moncy is pumped in
for relief an if you take into
account the amount pumped in towards
relief work during the last two yeas, I
think we would  have granted enough
money or completing works for the pre-
vention of this unfortunate recurrence
In our country, First of allIurge upon
the necessity for an integrated national
approach regarding flood control.
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During the time of the floods, when
these unfortunate incidents occur Govern-
ment have to spend these funds because
hundreds. millions of people are up-
rooted. If you take into accour:t this vast
amount pumped into the relief measures.
by this time if you had utilised all that
money in evolving an integrated national
approach for building dams and taking
other protective measures our  people
would have been saved from  all theee
difficulties. Thereis also a lot of com-
plaint about the misuse of funds given for
reliefmeasures on account of the bureau-
cratic machinery. People’s coopera-
tion is not taken in the relief mca-
surcs. The involvement of the pceople
is not there. ‘That is why there is misuse
of these funds. There has to be long
range planning for relief work, because
when there is flood, the meagre resources
of the family are taken away and they are
upprooted. So, itis a question of rehabili-
tation. So, more money has to be given
for relief work to meect the exigencies aris-
ing out of natural calamities like flcods.
Thedamswhich are alrcady thercarein a
dilapidated condition. They were not
well planned and well supervised at the
time of their construction. The contrac-
tors and middlemen did not use enough
materials and did not build them accord-
ing to specifictions. Naturally, the dams
give way and the purpose is not served.
That is the malady in regard to the exist-
ing dams.

The National Flood Commission is
there. Every now and then when floods
ravage in a State, the National Conimis-
sion goces there, discussses it with the con-
cerned officers and  evolves  plans and
schemes. In 1977 there was a report in
the press that Bihar and U.P. are not
going to face the calamity of floods bLe-
cause the National Commission is goingto
evolve a very cflicient protective scheme
for preventing floods. But 1977 came
and went and 1998 has come. Still
we are facing the unfortunate situations
caused by floods. So, instead of
adopting adhoc measures for tackling
floods, the Government should come
forward with an integrated national pro-
ject regarding flood control. Then
only we will be able to save the humanity,
especially in U.P., Bihar and Assam,
from this calamity. Terefore. once more
I stress that we should think intermsofa
broad national integrated approach to
this problem that will ultimately save
the millions of our people. Otherwise,
the crores of rupees pumped into the
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relief measures at present arc unnece®
ssarily wasted and misused in the abserce
of a national integrated approach.

MR. CHAIRMAN : Dr. Murli Ma-
nohar Joshi.
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SHRI TARUN GOGOI (Jorhat) :
Midam, Chairman, many parts of the
country, particularly UP, Bihar and
Assam have been ravaged by floods, not
once or twice but many times in succe-
ssive months, as a result of which; millions
of p:oplc have beren undergoing untold
suff:ring and hardship. This time the
flrod is of an unpreccdented nature. It
has caus1 extensive damage and the loss
is worth a few crores of rupees; not only
thatit hastakenatollofhundreds oflives.
This problem has to be given the top most
p-iority and it should be treated as a na-
tional problem.

What is most disheartening is that the
problen has not been so far taken as
seciously as it should have been and only
temporary mtasures have Dbeen taken.
Tac Government should have treated it
as a national problem. It should find
a comprcheniive solution to this pro-
blem. I wboald app=alto the hon. Minis-
ter to start from now with all serious-
ness.
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Now I would like to come to my State,
Assam. The most important problem
that has been confronting this State,
for quite a long time, for more that two
decades is floods. As a result of that the
whole economy of the State has been
badly affected. Assam continues to be
a poor State, poverty has been on the
incrcasc an1 consequently unemploy-
m=nt problem has been growing. Un-
like the other parts of the country, Assam
is affected by floods every year. It has
beccome a pecrmanent featurc or annual
feature, it comes not once or twice, but
thrice or four times a year and every year,
lakhs and lakhs of people arc affected,
lakhs of acres of land are inundated,
hundreds of people lose their lives, thou-
sands of cattle are washed away, and
thousands of houses are washed away.
Thousands of people are thrown in the
streets. I know the  sufferings and
hardships of those people who have to
pass their lives on the streets. (Interrup-
tiuns)

I come from an area which is always
affected by floods. Even today I  have
received information that many parts of
my Constituency including the Ship-
sagar suh-division has been affected.
Last year my own home town was badly
affected. There was 5 or 6' of water
in my house, in the whole of the town.
Many of the families, including my own
family, had to be evacuated.

This problem of floods has been there
sincc 1950. Wienthere wasa bigearth-
quike, the whole topography of Assam
had changed. Uptillnow, no comprehen-
sive plan has been taken up to control
floods. In fact in 1970, the Brahmaputra
Flood Control Board was constituted
in order to draw up a comprehensive
Elan and this Board drew up a ompre-

ensive plan, which would cost Rs. 100
crores for short term and Rs. 400 crores
for long term projects. Because of the
finanicial constraints, the Government
did not accept it. The Government did
not procecd with that proiect.

After that we have been trying
our best, we have becen impressing upon
the Government—carlier also, we have
been impressing upon the Government—
that the State Government’s financial
resources being limited, it is not possible
for the State Government to tackle the
problem. It should be taken up as a
national problem. It should be given
the top-most priority. In fact, the last
Government accepted it in principle.
They wanted to take up the flood control
measures and they drew up a Bill in 197=
and they notified it to beintroduced. But
afterwards, they withdrew it. We have
beenimpressing upon the present Govern-
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ment also that it should be taken up as a
national problem. It is not possible for
the State Government to tackle the pro-
blem. So, the whole flood control mea-
sure should be taken up by the Central
Government. The Brahmaputra Control
Board should be taken up and financed
by the C=ntral Government.

Besides that, I want to say that the
World Bank also may be asked to assist
us in this matter. There isan example
of the Mckon river where there is an in-
volvement of the UNO. The Central
Government should also take up this
matter with the UNO. Last time, when
Mr. Carter, the American President and
Mr. Callaghan, the British Prime
Minister came here, they assured to help
us in the eastern region. I would like to
know from the Government whether they
have taken up the matter with these two
Governments.

Last March, it was heartening to note
that there was a proposal that the Brah-
maputra Canal Project would be linked
up with Ganga, along with two dams,
Subansiri and Dihang. This project
willgo along wayin solving the problem
of floods not only in Assam but aso it will
help Bangladesh.

The Bangladesh Government is raising
a bogey that more of their land will be
submerged and that a large number of
people be evacuated. But in fact, by
this project, a lot of more land will be sub-
merged and a large number of people will
be evacuated in India. I hope, the hon.
Minister will consider all these things and
draw up a comprehenive plan to control
floods so that Assam’s economy can be
mproved.

SHRI BALWANT SINGH RAMOO-
WALIA (Faridkot) : Madam, Chair-
man, Punjab is passing through a critical
pcriod due to floods. Floods have des-
stroyed crops in Punjab, Also houses
have been smashed and cattle have been
killed through out the border areas
and throughout the areas of Ferozepur,
Zira, Mb»ga, Ludhiana, Hoshiarpur,
Ajnala, Philaur, Tilwandi, Amritsar and
Patiala. There are areas where the
water is lying 6 to 7 or 8 ft. deep. The Dusi
bund of Punjab is in danger. The Punjab
Government has uptill now announced
an interim rclief Rs. 30 lakhs to Ludhiana
district, Rs. 30 lakhs to Zira, Rs. 5 lakhs
03 Tangri arca of Patiala and Rs. 10 lakhs
to other areas,

I want to daw the attention of the
Housc to the fact that a small State eof
Pu1jah has announced an interim relief



47 Floods in the

[ Shri Balwant Singh Ramoowalia ]

of about 1 crore. It means the actual
lnas would be about Rs. 12 crores to
Rs. 15 crores.

So, Punjab is suffering. Everywhere
thercis water. I will humbly submit my
suzgestions to the Government. First
of all I will say that this is the mystery of
this nation that every one is rcady, every
body is prepared to share the fruits of
nature's kindness, but nobody is ready to
share the cruclty and calamity of nature.
People should share also the cruelty of
nature. Rivers are a natural property.
There are rivers which flow in particular
States, and there are adjoining States
which enjoy the benefit from those waters.
Butwhen the State through which a parti-
cular river flows suffers damage or loss
due to that river, then the adjoining States
do not come to share the grief or calamity
or damages. So, our Government
should think on these lines that the neigh-
bouring States wko cnjoy the benefits
of the river waters should also share the
grief of the people. I will humbly sug-
gest that the Central Government should
ask for detailed and comprehensive re-
ports of losses and damages from all the
States, and the relief fund should be raised
by three or four times from the present
one.

I will also make a hunble suggestion to
our hon. Irrigation Minister. Itscems
that the hon. Irrigation Minister has
totally forgotten Punjab. He has gone to
U.P., he hasgone to Assam. he has gone to
the other States, but he has not visited
Punjab during these days, especially
when the whole of Punjab is under water.
(interruptions).

In Punjab there is some peculiarity.
duc to its being a border State, there are
some drains dug by the defence depart-
ment for defence purposes. and during
heavy rains, these drains also create a
problem, they add to flooding of the arcas
So, the Central Government should give
special consideration to Punjab, especially
in the matter of floodrelief.

In the end, T will humbly suggest to
the Central Government to ask for plans
from the States to have a complete control
of the flood menace. The Central Go-
vernment should give liberal assist-
ance to the Statesto have some perma-
nent solution for this flood problem
throughout the country. T will also
humbly request the hon. Minister again
to visit my State and also to enhance the
help to my State.
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MR. CHAIRMAN You said that
you would take only 3 minutes. You
please conclude. I am calling the next
speaker.
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MR. CHAIRMAN : If ten people
talk at the same time, I do not know
what you want. I would like to inform
the House that we alrcady have had forty
minutes beyond the time schedule for this
Resolution because it is a Motion under
193 and I quite appreciate the fact that
many of you come from the areas where
there are very serious floods. But the
serious points and tehnical points have
been covered. And I think you are
equally serious to know what Govern-
ment proposes to do about it and there
fore I am calling the Minister because
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he should have atl east some time to reply
to you and bzcause this disc ussion is due to
end at 2 O'Clock.

SHRI PURNANARAYAN SINHA
rose.

MR. CHAIRMAN : Mr. Sinha,
you have already spoken.

(Interruptions)

MR. CHAIRMAN : People from all
the areas have spoken. Mr. Sinha, you
have already spoken. Plcase resuinc
your seat,

SHRI PURNANARAYAN SINHA :
Item No. 6 will be taken up as soon as
this business is disposed of.

Taere are many speakers from the flood-
affected areas. They should be allowed
to speak. There is no other business
before the House at the moment.

(Interruptions)

MR. CHAIRMAN : I am sorry I
don’t know who is saying what if all of
you speak at the same time. The Minis-
ter should have time to reply to all your
points. Ifyou think hehasto reply in
five minutes, I am sure the Minister will
not object. Either you want the Go-
vernment to be serious or you don't. He
should have suficient time for reply.

SHRI PURNANARAYAN SINHA :
You may put it to the House whether it
is the pleasure of the House to extend
the time by one hour.

MR. CHAIRMAN : Pleaseresume your
scat. Please read the Order Paper cor-
rectly. It says : ‘To be taken up at
2 PM or as soon as the preceding items of
business are disposed of, whichever
is carlier.” If discussion on the Resolu-
tioh on Flood concludes before 2 O'clock,
that Resolution would also be taken up
before 2 O’clock.

SHRIPURNANARAYAN SINHA:
It is for the House to do it.

MR. CHAIRMAN : You have al-
ready decided. The House has already
decided, to sit through the lunch hour.
This practice of first extending the time
and then extending the time and then
extending it cannot go on. The House
has already decided to sit through the
lunch hour; time has been extended by
one hour. Therefore, it is now for the
Minister to speak. (Interruptions). Are
you interested in hearing the Minister’s
reply or not ? (Interruptions). I am
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calling the Minister. (Interruptions). If

you want to continue till 2 O’clock}

there will be no reply from the Minister
(Intertruptions).»®

MR. CHATIRMAN : Don't record.
If five pcople are talking whom do you
record ? It is not possible. Nothing is
being recorded. All of you may please
resume your scats. (Interruptions). **
Don’'t record it. I have not called any-
body.

Mr. Balbir Singh, please resume your
scat. Plcase hear what I say. May I
oint out to hon. Membersthat there isa
ist here of nearly thirty ormore speakers
* o, if time is to be given to those thirty
spcakers, we will have to sit through the

day and night.

Everybody understands that the position
of the floods is an extremely serious onc ;
and very urgent relief work has to be
undertaken. And that is precisely why
it is necessary that the Minister informs
the House and the people, as to what
Government is doing about floods. It is
an extemely serious position ; and that is
why it is not that we are not aware of it—
I have called the Minister: - (/nterruptions)
so that he can give a dectailed reply
(Interruptions). . ..

SHRI SHANKAR DEV (Bidar) : As
I was told that there were some doubts
about Mr. Sathe moving his resolution.
In that case, we will have ample time to
discuss this flood situation. It is better,
if they are not going to bring that up.

SHRI VASANT SATHE : As far as
the wish of the House is concerned, I am
entirely in the hands of the House. If
the House wants to extend the debate on
floods, I have no objection.

SHRI K. S. CHAVDA (Patan) : If the
House desires to have more time for this,
this Motion will be taken up next time.
At 2 O’clock, the Motion of Mr, Sahte
will be taken up by the House ; and next
time, the matter on floods will be taken
up

=t IJudw : gwwfs wE =T, AW
TETY 2RO 6 AN aF A I WA §
:’Sw@mnsm R A & foar
!

MR. CHAIRMAN : Please resume
your seats. If 5 or 6 people shout all at
the same time, how is anyone to come to
any conclusion, as to what to do ? Please
resume your seats. I will ask for your

®*Not recorded.



53 Floods in the

opinion I will call you off to give your
opinions  (Interruptions)  Will hon.
Memebers resume their seats ? I will call
on you to give your opinion. But if 5
or 10 people talk at the same time, I
cannot take the opinion of the House,
Otherwise, this way you are not going to
help people affected by floods; you can
help only by sobriety, After the hon,
Minister has spoken, I will take your
opinion. (Interruption) Mr Balbir Singh,
will you resume your seat ?

Now the Minister.

v wir fewf st (nﬁgrl“wﬁr(
) fRe JwTAy, st g ATTEW
fogr At agm sk ¢ ... (wwwEw ) ..

SHRI KANWAR LAL GUPTA ros-

MR. CHAIRMAN : The Minister is
replying, Mr. Gupta (Interruptions.)

M W W owge: GO FE a8 R
fF xa & vy @ v ok W R frewwa
% fag w€ gww f@ @ s

MR. CHAIRMAN : You do not want
to know what the Government is doing?
... Interruptions) It is upto to you. If it
is the wish of the House that this Resolu-
tion should continue on another day, 1
shallcall. ...

SHRI C. K. JAFFER SHARIEF
(Bangalore North) : If the Government
is notinterested in the flood devastation. ...

MR CHAIRMAN : That is not correct,
The Minister is prepared to reply. I
would request the hon. Members not to
make such remarks,

SHRI G. NARASIMHA REDDY
(Adilabad) : May I request you to let
the hon. Minister reply because the cntire
country is suffering due to floods. We
would like to know; the furthecer debate
may continue the next day; we must
know what is happening,

SHRI KANWAR LAL GUPTA (Delhi
Sadar) : I want to make a submission.
I think the whole House agrees with me
that this debate should continue upto 2 p.m.
and later on it should be continued in
the next week itself. It would not be
delayed. The Government must find
out time. We should take up Mr. Sathe’s
resolution exactly at’2 O’clock. It seems
they want to back out becausethey have
no charges. We want to press for that
discussion. ...

SRAVANA 21, 1900 (SAKA)
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MR. CHAIRMAN : Ycu are brirgirg
in something diflcxent ... (Interruficns)

Mr. CHAIRMAN : The hon. Minister
would like to take about 20 minutes;
he may start now and he can continue.

AN HON. MEMBER : How can he
spcak? Members would like to speak.

MR. CHAIRMAN : The Minister can
intervene.

SHRI KANWAR LAL GUPTA : He
should reply in the last.

MR. CHAIRMAN : It happens that
there are some Members who are interested
in listening to what the government has
to say...(Interruptions). The debate has
been going on ; I  have been listening
to what the people have been saying; from
that I know and I can judge.

SHRI KANWAR LAL GUPTA :
You should find out the opin‘on of the
House.

@t wpww  (faomR) N wAcE™
T & Wt ogE fran g, 9w o
LacIa

MR. CHAIRMAN : The Minister can

always intervene.

Dr. SUSHILA NAYAR (Jhansi) : I endo-
rse Shri Kanwalal Gupta’s suggesticn. Just
now we must take Mr. Shate’s motion.
We can continue this debate on Monday.

ot gt foww @A ot} NI T
¢ fr A Y g7 fedz 99, & vwer @weT
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13°55 hrs.

RE: STATUTORE RESOLUTION
FOR APPOINTMENT OF COMMIS-
SION OF INQUJRY TO GO INTO
CAARGES REFORTED TO HAVE
BEEN MADE BY SHRI CHARAN

SINGH.

SHRI VASANT SATHE (Akola)
It secems they are not interested in flccd.
They are afraid of the Government being
flooded out by my resolution. (Intenuptions).

MR. CHAIRMAN : We do not want
a flood of abuses here, which will not



